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Seventeenth Loksabha

an>

Title: Papers laid on the Table of the House by Ministers/Members.

HEAT FHTUTT : 36 U3 U Ued IR G S|
1. ford= Rig ot

.. (H9UT)

fagm SR Wit vty & Ysg w3t gt foge vared &
T WAL, GUFHAT pratad | Iy WAL SIS, die Rierd
IR UM T H IS4 WAL TR ot fAURT § 357 WA a9t
Safve faumt # wsy w:t (@1 ford=s Rig) - vufa Agicy, #
fgfeifad U3 g1 ged IR X9 dl §:-

(1) Tl BT HUPR HAFTH, 2005 DI URT 24 DI
JUYRT (3) & 3fcld SMfOgE-T T=a Ialf.
319(3), Sl 4 Hs, 2021 & HRd & IUa H THIR1d
g3 dt U1 o e gRT I iy &1 ot Sl
A faug I2y= fHu U g
[Placed in Library, See No. LT 5078/17/21]
2) (IP) IS 3R N rgur uRkve, 78 el
& dy¥ 2018-2019 & aF Ufdded & TH Uid
(&=t auT Sf Teepwun) |
@) oS 3R Sfiefie Sy uRue, 78 fooen
& aY 2018-2019 & dMN® @ISl Pl Th Ufd
(RSt quUT 3TUST TIHRN) TUT I W AU
gfdda|
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about:blank

@) e 3R SieNfie e uRye, T3 faech
& TY 2018-2019 b HIYBIU Bl WBR G
THI&T DI Th Uld (fGwal TUT SRS FIDhRY) |

I0gad (2) H Ifcafad Tl &1 GHT Ued IR 3G § gU

fdde & HRU A ar@r faaRur (@<t dur sivsi

TIHIT) |

[Placed in Library, See No. LT 5079/17/21]

SUHIFT A, @Te 3R Aidui=e faavur #aread A I w3
aYT YgiaRul, 99 SR Saarg uRkadd #atad # Isg #Et (off
fH AR ) . U wEIey, # Fufafed oz 9w ued W

Gdl §:

(1)

(2)

about:blank

YR AMe R HAHETH, 2016 DI URT 40 &
3fdid HRAG AMG &R (IITEUAT 3Ha) (T
Tener) fafaaw, 2021 S5 8FRd, 2021 & HRd &

A9 | ST 9§, U, 9. dlUd/11/11/2021 H
THIRIA §U U, DI Th Ufd (3=t T Uil FEh0m) |

[Placed in Library, See No. LT 5080/17/21]
TIaRUT (ER&I0T) SMfUfTH, 1986 B URT 26 P Sfld
UGTRUT (TREIU) GRRT G R, 2021 ST 29 S,
2021 & HRA & o0 H RIgETT F. G
443(37) H YBTIRId U U, 1 Teb Ufd (=l qur st
GIH) |

[Placed in Library, See No. LT 5081/17/21]
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< B HaTad ® ¥ HAt 9UT S HArery § Iey @ (oh
3o YW WYaTd) : GHUT Agiey, § #RFAl gRT dicgadl, Uged!,

didgdl 3R IFgdl i gurstl & (Y= ¥=f & eRA fou
AR, arEl 3R T IR IRPR gRI PI-T5-PRATS Bl S
a1 fAmferfad faaron &1 te-ush ufd (et auT Sl Tehun) T

Ued R 3Wdl §:-

L. faarur 4. 38
2. faqarur 9. 37
3. fqaruT 9. 41
4. faarur 4, 34
5. fqaRur g, 35
6. fqaRur 4. 32

about:blank

Tegdl Al gHT

ol 4, 2005

[Placed in Library, See No.

5082/17/21]
grddi 94, 2006

[Placed n Library, See No.

5083/17/21]

Uggdl dld gHT

G RT 44, 2009

[Placed in Library, See No.

5084/17/21]
SIESRY 4, 2009

[Placed n Library, See No.

5085/17/21]
AT T, 2010

[Placed in Library, See No.

5086/17/21]
BT 94, 2010

LT

LT

LT

LT

LT

3/12



09/07/2022, 16:37

10.

11.

12.

13.

14.

about:blank

faaror g, 32

faaror 4. 36

faaror g, 32

faaror 4. 29

faarur 4. 28

faaur 9. 30

fqaror g, 25

fqavur 4. 26

about:blank

[Placed in Library, See No.

5087/17/21]
grddi 94, 2011

[Placed in Library, See No.

5088/17/21]

3{T&dT I, 2011

[Placed in Library, See No.

5089/17/21]
&gdi 94, 2012

[Placed in Library, See No.

5090/17/21]
gREdl 94, 2012

[Placed in Library, See No.

5091/17/21]
dRgdl 94, 2012

[Placed in Library, See No.

5092/17/21]
d¥gdi 9, 2013

[Placed in Library, See No.

5093/17/21]

egdl I, 2013

[Placed in Library, See No.

5094/17/21]
Ugedl 94, 2013-14

LT

LT

LT

LT

LT

LT

LT

LT
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15.

16.

17.

18.

19.

20.

21.

about:blank

fqaror g, 25

faaRur . 25

faaRur 4. 24

faaror 4. 21

faaRor 4. 21

faaror g, 18

faaeur g, 19

about:blank

[Placed in Library, See No.

5095/17/21]

gidgd] Al IHT

GRT 4, 2014

[Placed in Library, See No.

5096/17/21]
TR 93, 2014

[Placed in Library, See No.

5097/17/21]
YT I, 2015

[Placed in Library, See No.

5098/17/21]

Oi<dl 94, 2015

[Placed in Library, See No.

5099/17/21]
ST 44, 2015

[Placed in Library, See No.

5100/17/21]
grddi 94, 2016

[Placed in Library, See No.

5101/17/21]
3H{T3d1 94, 2016

[Placed in Library, See No.

5102/17/21]
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LT
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LT
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LT
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22,

23,

24.

25.

26.

217.

28.

29.

30.

about:blank

faaRor 4. 16

faRur 4. 14

faaRur . 12

faarur 9. 11

fqarurg. 9

fqavur 4. g

about:blank

it I, 2016

[Placed in Library, See No.

5103/17/21]
34l 97, 2016

[Placed in Library, See No.

5104/17/21]
TRgdl 97, 2017

[Placed in Library, See No.

5105/17/21]
dRgdl 94, 2017

[Placed in Library, See No.

5106/17/21]
d¥gdi 9, 2017-18

[Placed in Library, See No.

5107/17/21]
qiggal 9, 2018

[Placed in Library, See No.

5108/17/21]
Uggdl 97, 2018

[Placed in Library, See No.

5109/17/21]

qidsdi 93, 2018-19

[Placed in Library, See No.

5110/17/21]
gAgdl 94, 2019

LT

LT

LT

LT

LT

LT

LT

LT
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31.

3.

33.

34.

35.

36.

about:blank

fqarurg. 7

fqavurd. 6

fgaeury. 5

faaeur 4. 4

faqarur 4. 2

faaur 4. 1

about:blank

[Placed in Library, See No.

5111/17/21]

gAgdl Al IHT

Ugdl ¥4, 2019

[Placed in Library, See No.

5112/17/21]
GHRT 94, 2019

[Placed in Library, See No.

5113/17/21]
AIERT 94, 2020

[Placed in Library, See No.

5114/17/21]
YT T, 2020

[Placed in Library, See No.

5115/17/21]
Ui<rdl 94, 2021

[Placed in Library, See No.

5116/17/21]
D1, 2021

[Placed in Library, See No.

5117/17/21]

LT

LT

LT

LT

LT

LT

LT
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THE MINISTER OF STATE IN THE MINISTRY OF
COMMERCE AND INDUSTRY (SHRIMATI ANUPRIYA
PATEL): Sir, I beg to lay on the Table:

(1)

)

3)

4)

about:blank

(1) A copy of the Annual Report (Hindi and English versions)
of the Footwear Design and Development Institute, Noida, for
the year 2019-2020, alongwith Audited Accounts.

(1) A copy of the Review (Hindi and English versions) by the
Government of the working of the Footwear Design and
Development Institute, Noida, for the year 2019-2020.

Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (1) above.
[Placed in Library, See No. LT 5118/17/21]

(1) A copy of the Annual Report (Hindi and English versions)
of the Export Promotion Council for EOUs & SEZs, New
Delhi, for the  year 2019-2020, alongwith Audited Accounts.

(11) A copy of the Review (Hindi and English versions) by the
Government of the working of the Export Promotion Council for
EOUs & SEZs, New Delhi, for the year 2019-2020.

Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (3) above.

[Placed in Library, See No. LT 5119/17/21]
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(%) A copy each of the following Annual Reports and Accounts
(Hindi and English versions) of the following SEZs for the year ended

the 315 March, 2020 together with Auditor’s Report thereon:-

(1)  Noida Special Economic Zone Authority

[Placed in Library, See No. LT 5120/17/21]
(1)  Falta Special Economic Zone Authority

[Placed in Library, See No. LT 5121/17/21]
(111)  Santacruz Electronic Export Processing Zone SEZ Authority

[Placed in Library, See No. LT 5122/17/21]
(iv)  Visakhapatnam Special Economic Zone Authority

[Placed in Library, See No. LT 5123/17/21]
(v)  Cochin Special Economic Zone Authority

[Placed in Library, See No. LT 5124/17/21]
(vi) Kandla Special Economic Zone Authority

[Placed in Library, See No. LT 5125/17/21]
(vi1) Madras Special Economic Zone Authority

[Placed in Library, See No. LT 5126/17/21]

(6) A copy of the Consolidated Review (Hindi and English versions)
by the Government of the working of the above SEZs for the year 2019-
2020.

about:blank 912
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(7)  Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (6) above.

... (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF SKILL
DEVELOPMENT AND ENTREPRENEURSHIP AND MINISTER
OF STATE IN THE MINISTRY OF ELECTRONICS AND
INFORMATION TECHNOLOGY (SHRI RAJEEYV
CHANDRASEKHAR): Sir, I beg to lay on the Table a copy of
Notification No. S.0.3472(E) (Hindi and English versions) published in

Gazette of India dated 6" October, 2020 making certain amendments to
the Second Schedule to the Information Technology Act, 2000 issued
under sub-section (4) of Section 3A of the said Act.

[Placed in Library, See No. LT 5127/17/21]
... (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF
COMMERCE AND INDUSTRY (SHRI SOM PARKASH): Sir, |
beg to lay on the Table:-

(1) A copy each of the following Notifications (Hindi and English

versions) issued under Bureau of Indian Standards Act, 2016:-

(1) The Sewing Machines (Quality Control) Order, 2021
published in Notification No. S.0.1239(E) in Gazette of India

dated 17t March, 2021.

(1)  The Transparent Float Glass (Quality Control) Order, 2021
published in Notification No. S.0.1928(E) in Gazette of India

about:blank 10112
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dated 18" May, 2021.

(111) The Plugs and Socket-Outlets and Alternating Current Direct
Connected Static Prepayment Meters for Active Energy
(Quality Control) Order, 2021 published in Notification No.

S.0.2166(E) in Gazette of India dated 7 June, 2021.

(1v) The Bicycles-Retro Reflective Devices (Quality Control)
Order, 2021 published in Notification No. S.0.2028(E) in
Gazette of India dated 251 May, 2021.

(V) The Flux Cored (Tubular) Electrodes (Quality Control)
Order, 2021 published in Notification No. S.0.1203(E) in
Gazette of India dated 12t March, 2021.

[Placed in Library, See No. LT 5128/17/21]

(2) A copy of the Geographical Indications of Goods (Registration
and Protection) (Amendment) Rules, 2020 (Hindi and English versions)
published in Notification No. G.S.R.528(E) in Gazette of India dated

26h August, 2020 under sub-section (3) of Section 87 of the
Geographical Indications of Goods (Registration and Protection) Act,
1999.

[Placed in Library, See No. LT 5129/17/21]

... (Interruptions)
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